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1/10/23, 1:21 PM Gmail - Re : (Land Grabber) BSES yamuna power Ltd. द्वारा भ्रष्टाचार के  रुपये एवं अवैध रूप से सरकारी संपत्ति पर कब्जा कर Electrical Tran…

https://mail.google.com/mail/u/0/?ik=47af5d9d77&view=pt&search=all&permmsgid=msg-f%3A1692762889791422910&simpl=msg-f%3A16927628897… 1/2

SANJEEV JAIN <sanjeevjain.b94@gmail.com>

Re : (Land Grabber) BSES yamuna power Ltd. द्वारा भ्रष्टाचार के  रुपये एवं अवैध रूप से
सरकारी संपत्ति पर कब्जा कर Electrical Transformer लगाने और Indraprastha Gas Limited,
PNG Gas की पाईप लाईन के  बने Chamber Box के  कारण भविष्य में बहुत बड़ा हादसा होने पर
जनता की जानमाल की हानि के  बचाव एवं सुरक्षा के  संदर्भ में !

BYPL.Customercare@relianceada.com <BYPL.Customercare@relianceada.com> Fri, Feb 26, 2021 at 6:31
PM

To: SANJEEV JAIN <sanjeevjain.b94@gmail.com>

Dear Sir,        

This is with reference to your emails addressed to Department of power Govt of Delhi and DERC reference letter vide No
F.7(24)/DERC/2021/BYPL/5662/2596 , in this regard first of all we strongly deny all the baseless allegations mentioned in
the complaint and would like to reply in detail as below :

Regarding BYPL substation installation near Shyama Prasad Mukerjee Hospital , the same has been installed after
discussion with Hon’ble Dy. Chief Minister who is sitting MLA of  the area and with concerned Councillor of the area. The
substation has been installed on the backdrop of various power supply related complaints from local residents and also
from Hon’ble Dy.CM and Councillor itself.

The existing Sub station in Patparganj Village is overloaded to the maximum capacity (>90%) specified by the Hon’ble
Commission and it is technically not feasible to cater the rising energy demand of the area with existing substation
capacity. Thus  the new substation has been installed in the greater interest of public  after rigorous follow up with the
above  cited authorities. Hon’ble  Commission through the provisions of its supply code empowered BYPL to approach
concerned land owning agencies ,local authorities like MLA , MP, Councillor etc  for any space requirement in
establishment of  new electric substations needed to cater rising energy  demand. Hence the installation of Sub station at
the mentioned location is strictly in compliance with DERC Supply code and regulations 2017.

Also the land grabbing allegations on BYPL  does not hold true as installation of Electric Substation does not confer any
land ownership in favor of BYPL and the allotted land continues to be under the ownership of the land owning agency /
authority.

Regarding the  corruption related complaints on BYPL officials we strongly deny the allegations as they are baseless
without any substance. Also no specific details to support such allegations has been provided in the complaint.

Thanking you and assuring you best of our services at all times.

Yours Sincerely

BYPL Customer Care

Note: -

Kindly click on the given link to register your WhatsApp no. & Email ID to get updates on your electricity connection &
latest BYPL schemes.
http://byplws.bsesdelhi.com:8076/               

· You can now register No Power Supply complaints, make a request for New Connection, Pay your bills through BSES
Mobile App which is available on the iOSApp Store and AndroidPlay Store. BSES mobile App is available free of cost.

· Register for SMS alerts to get bill details, Payment acknowledgement & Power outage notification. Type SMS space
<CA Number> space <Mobile Number> and send it to 5616108.

· Register for E bill to view your coloured electricity bill, on the go. Type <EBILL > space <9 Digit CA number> space <E-
Mail Id>  and send it to 5616108.

· For Power Supply and Billing related issues, you can reach us through 24X7 toll free helpline 19122
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1/10/23, 1:21 PM Gmail - Re : (Land Grabber) BSES yamuna power Ltd. द्वारा भ्रष्टाचार के  रुपये एवं अवैध रूप से सरकारी संपत्ति पर कब्जा कर Electrical Tran…

https://mail.google.com/mail/u/0/?ik=47af5d9d77&view=pt&search=all&permmsgid=msg-f%3A1692762889791422910&simpl=msg-f%3A16927628897… 2/2

* If you are not satisfied with the response/resolution provided, you may approach CGRF/ Ombudsman. Condition apply.

The information contained in this electronic message (email) and any attachments to this email are intended for the
exclusive use of the addressee(s) and access to this email by any one else is unauthorised. The email may contain
proprietary, confidential or privileged information or information relating to Reliance Group. If you are not the intended
recipient, please notify the sender by telephone, fax, or return email and delete this communication and any attachments
thereto, immediately from your computer. Any dissemination, distribution, or copying of this communication and the
attachments thereto (in whole or part), in any manner, is strictly prohibited and actionable at law. The recipient
acknowledges that emails are susceptible to alteration and their integrity can not be guaranteed and that Company does
not guarantee that any e-mail is virus-free and accept no liability for any damage caused by any virus transmitted by this
email.
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1/11/23, 12:55 PM Untitled Page

https://pgms.delhi.gov.in/grvcitizenstatus.aspx 1/2

* Enter Grievance Number
  Mobile No. E-Mail ID.

Grievance Status

2021103140

9971019769 OR  Submit

Grievance No 2021103140     Date of Grievance 09/09/2021
Complainant Name Rakeshkumar Contact Nos. (LandLine),9971019769(Mobile)
Category Online Entry by Citizen ::
Complainant Address 145 Patparganj Village Delhi91 Near Shyama Parshad Mukerjee EDMC Dispansary.
E-Mail ID rrakeshkumar60@gmail.com
Grievance Details SuB Stop the digging of Govt. Road regarding Illegally, Unauthorized digging the road without the 

EDMC, illegally loss to property to EDMC (Delhi) Govt.in front of my House No. 145 Patparganj Villa
110091 (Near EDMC) Shyama Prasad Mukherji Dispensary. TBSES YPL fixing the transformer in pa
lying Indian oil gas Pipe line in park. it is very dangers to people.It is violations of Land Policy. LG (
competent Authority, without the permission of competent authority, encroachment of Public Park. 
underground pipeline lying in park underground the Transformer fixed by illegal act No clearance o
This corruption was made by MCD deptt. But Delhi Govt will be responsible if any mishap ping with
Kindly remove transformer immediately, from Gas Pipe line chamber, in the interest of Public. It wa
illegally, unjust ice, against the Rules.

Grievance Site Address 145 Patparganj Village Delhi91 Near Shyama Parshad Mukerjee EDMC Dispansary.

S.No.DepartmentLocality Action Taken Status Contact Details Citizen Feedback
1 MCD EAST PATPARGANJ

VILLAGE
14/09/2021

Please check

attachment file. 

Disposed Satish Kumar Kataria

Superintending Engineer 2
9717788049
seshdsouth2@gmail.com

Not Contactable
2021103140 NC/ this 
switch off :: caller17 :
10:51:38

2 MCD EAST PATPARGANJ
VILLAGE

--

ForwardedSURENDRA SINGH

Supdtg. Engineer
22303181
seishdsouth@gmail.com

-- :: -- :

3 MCD EAST PATPARGANJ
VILLAGE

--

ForwardedMs. VANDANA RAO

DEPUTY COMMISSIONER
66667304
dcshahdsouth@gmail.com

-- :: -- :

4 MCD EAST PATPARGANJ
VILLAGE

--

Forwardedsh. Vikas Anand

gromcde
01122144122
commissinoredmc@gmail.com

-- :: -- :

5 DC EAST PATPARGANJ
VILLAGE

--

ForwardedMr. Anil Banka

DM East District
011-21210862
dceast@nic.in

-- :: -- :

Enter/View Complainant's Remarks
Please do not use the special character(~, `, !, $, ^, *, {, }, [, ], |, <, >, '', --) for entry
(Description may also be entered using any Unicode compliant Hindi font.)

S.No. Entry
Date

Citizen Remarks Up
Do

1 13/09/2021 But Delhi Govt will be responsible if any mishap ping with people . Kindly remove transformer immediately, from Gas Pipe line chamber, in the interest of Public. It was fixed
illegally, unjust ice, against the Rules. No ATR Submitted .

----

2 21/09/2021 This corruption was made by MCD deptt. But Delhi Govt will be responsible if any mishap ping with people . Kindly remove transformer immediately, from Gas Pipe line
chamber, in the interest of Public. It was fixed illegally, unjust ice, against the R

----

3 23/09/2021 Delhi Govt will be responsible if any mishap ping with people . Kindly remove transformer immediately, from Gas Pipe line chamber, in the interest of Public. It was fixed
illegally, unjust ice, against the Rules. No ATR Submitted

----
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1/11/23, 12:55 PM Untitled Page

https://pgms.delhi.gov.in/grvcitizenstatus.aspx 2/2

   

Disclaimer: Designed, Developed and Hosted by National Informatics Centre (NIC)
The Nodal Department of PGMS is AR Department and content of grievances are owned by the concerned Department

NIC is not Responsible for any Inaccuracy in the Data of this Site
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MCD’s Waste Dumping Ground 

 

 

MCD’s Park 
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MCD’s Delhi Environment Municipal Corporation Service Office 

 

 

 

Note:  

The video of all the properties of MCD that are situated outside the 

complex of Dr. SPM Chest Hospital, Municipal Corporation of Delhi at 

Patpar Ganj Village chowk is being sent via E-mail along with the 

Rejoinder Affidavit and other Annexures. 
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Annexure-12 

 

 

 

 

 

Note:  

The video of such approved/sanctioned covered area of the building that 

is situated at Patpar Ganj Village Chowk opposite to Dr. SPM Chest 

Hospital is being sent via E-mail along with the Rejoinder Affidavit and 

other Annexures. 
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1/11/23, 12:42 PM Gmail - It is in regard to my case Petition No- 559/2022.

https://mail.google.com/mail/u/0/?ik=47af5d9d77&view=pt&search=all&permmsgid=msg-a%3Ar6547418680881300728&simpl=msg-a%3Ar65474186… 1/2

SANJEEV JAIN <sanjeevjain.b94@gmail.com>

It is in regard to my case Petition No- 559/2022.
SANJEEV JAIN <sanjeevjain.b94@gmail.com> Fri, Nov 11, 2022 at 11:56 AM
To: anil.ambani@relianceada.com, bypl.ceosectt@relianceada.com, Kirti.Vashist@relianceada.com, BYPL Customercare
<BYPL.Customercare@relianceada.com>, lalit.jalan@relianceada.com, naveen.vats@relianceada.com

The BSES Yamuna Power Ltd.
Through its Chairman,
Had office, Shakti Kiran Building,
Karkardooma East Delhi-110092,
         
Mob: 8467815010 / 9350261033
Email.Id:
anil.ambani@relianceada.com
bypl.ceosectt@relianceada.com
Kirti.Vashist@relianceada.com
BYPL.Customercare@relianceada.com
lalit.jalan@relianceada.com
naveen.vats@relianceada.com
 
 
Subject: - It is in regard to my case Petition No- 559/2022.
 
It is in regard to my case Petition No- 559/2022 which is going on at NGT (National Green
Tribunal). Wherein the last date of hearing was 23/09/2022 and as per NGT Order dated
  23/09/2022 your good self being Respondent No. 4 seeked time of 1 month to file your
reply to the NGT and same reply needs to be provided to me also at my
mail sanjeevjain.b94@gmail.com  , but till date I have not received any reply from your
good self which is stopping me to file my reply to NGT.
 
Hence, kindly quickly file your reply to NGT and send a copy of such reply to me at my
email id- sanjeevjain.b94@gmail.com

I am attaching  NGT Order dated  23/09/2022. 

 
Mr. Sanjeev Jain
R/o B-94, Lane No.10, Shashi Garden,
Patparganj, New Delhi-110091.

Mo- 9136423998.

sanjeevjain.b94@gmail.com
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1/11/23, 12:42 PM Gmail - It is in regard to my case Petition No- 559/2022.

https://mail.google.com/mail/u/0/?ik=47af5d9d77&view=pt&search=all&permmsgid=msg-a%3Ar6547418680881300728&simpl=msg-a%3Ar65474186… 2/2

NGT Oder 23.09.2022.pdf
77K
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1/11/23, 12:44 PM Gmail - It is in regard to my case Petition No- 559/2022.
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SANJEEV JAIN <sanjeevjain.b94@gmail.com>

It is in regard to my case Petition No- 559/2022.
SANJEEV JAIN <sanjeevjain.b94@gmail.com> Fri, Nov 11, 2022 at 12:01 PM
To: Commissioner MCD <commissioner@mcd.nic.in>

The Municipal Corporation of Delhi,
SH. Gyanesh Bharti, IAS,
Through its commissioner,
Dr. S.P. Mukherjee Civic Center,
JLN Marg, New Delhi-110002.
Email id - commissioner@mcd.nic.in
 
 
Subject: - It is in regard to my case Petition No- 559/2022.
 
It is in regard to my case Petition No- 559/2022 which is going on at NGT (National Green
Tribunal). Wherein the last date of hearing was 23/09/2022 and as per NGT Order dated
  23/09/2022 your good self being Respondent No. 1 seeked time of 1 month to file your
reply to the NGT and same reply needs to be provided to me also at my
mail sanjeevjain.b94@gmail.com  , but till date I have not received any reply from your
good self which is stopping me to file my reply to NGT.
 
Hence, kindly quickly file your reply to NGT and send a copy of such reply to me at my
email id- sanjeevjain.b94@gmail.com

 
 
Mr. Sanjeev Jain
R/o B-94, Lane No.10, Shashi Garden,
Patparganj, New Delhi-110091.

Mo- 9136423998.

sanjeevjain.b94@gmail.com
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1/11/23, 12:44 PM Gmail - It is in regard to my case Petition No- 559/2022.
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SANJEEV JAIN <sanjeevjain.b94@gmail.com>

It is in regard to my case Petition No- 559/2022.
SANJEEV JAIN <sanjeevjain.b94@gmail.com> Fri, Nov 11, 2022 at 12:03 PM
To: Shri Vijay Kumar Dev <csdelhi@nic.in>, CM DELHI <cmdelhi@nic.in>

Shri. Naresh Kumar,
Chief Secretary of Delhi,
3rd Delhi Secretariat, IP Estate,
New Delhi, Delhi 110002,
Email Id: csdelhi@nic.in
 
 
Subject: - It is in regard to my case Petition No- 559/2022.
 
It is in regard to my case Petition No- 559/2022 which is going on at NGT (National Green
Tribunal). Wherein the last date of hearing was 23/09/2022 and as per NGT Order dated
  23/09/2022 your good self being Respondent No. 3 seeked time of 1 month to file your
reply to the NGT and same reply needs to be provided to me also at my
mail sanjeevjain.b94@gmail.com  , but till date I have not received any reply from your
good self which is stopping me to file my reply to NGT.
 
Hence, kindly quickly file your reply to NGT and send a copy of such reply to me at my
email id- sanjeevjain.b94@gmail.com

 
 
Mr. Sanjeev Jain
R/o B-94, Lane No.10, Shashi Garden,
Patparganj, New Delhi-110091.

Mo- 9136423998.

sanjeevjain.b94@gmail.com

NGT Oder 23.09.2022.pdf
77K
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